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(¢} and (d) To ensure the reliabi-
lity of the equipment, quality assu-
rance has been obtained from the sup-
plier that the structural gesigns would
be examined by NLC’g Ceonsultant and
modifications if any, suggested by
the Consultant would he carrieg quk
by the gupplier free of cost.

Complaints received by the Election
Commission of India during recent
elections

*16. SHRI FRAMOD MAHAJAN;
SHRI LAL K. ADVANIL:

Wil] the Ministey of LAW AND
JUSTICE be pleased to state;

(a2) the number and nature of com.
plaints relating to elections and bye-
elections helq in various States on
March 23, 1987 received by the Elec-
tion Commission of India and by Chief
Electora] Officers ip varioug States;

‘(b) the steps taken iy response to
each complaint; ang

(c) the steps being formulated {o
avoid all such complaings tn future?

THE MINISTER OF STATR IN THE

.MINISTRY OF LAW AN JUSTICE.

(SHRI H R. BHARDWAJ): (a) These
detailg are still under compilation by
the Election, Commission in consulta-
tion with the Chief Ejlectoral Officers
of the concerned States,

(b) ang (c) These will arise only
after the compilation referred to above
is completeq and analysed.

Converting petiroy fuel car into
compressed hatural 8as car

*17. SHRIMAT] VEENA VERMA:
SHRI KAPIL VERMA:

Will the Minister of PETROLEUM
AND NATURAL GAS be pleaseg to
state;

{2) whether the ON.GC. s m:a&e
any further progresg on developing,
the technology for. converting petrol
tuclled car Intp compressed natural
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gas car and whether any tests by
official agencies have been carried out;

(b) whether the technology will pe
made gvailable for commercial pro-
duction in the field of automobiles;
ang

(c) if so, what are tha details there-
of? '

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND MINISTE}, OF
STATE IN THE MINISTRY OF
FINANCE (SHRI BRAHM DUTT):
(a) to (¢} ONGC have converteg one
gasoline and one diecel vehicle tg eni-
able them to run on natural gas py
importing kits. ONGC are planning
to convert ten vehicles each of their
fleet and of Gujarat State Transport
Corporation to run on natural gas. This
is a pilot projecy for testing the suit-
ability of compressed natural gas in.
Indian conditions ang eXamining its
feasibility.

Production of essential drugs

1%, SHERL V. RAMANATHAN. Wikl
the Minister of INDUSTRY be pleased
to state: '

(a) whether Government are aware
of the urgent need for widening the
distribution pattern of drugs in the
country;

(b) whether it is als0 a fact that the
new drug policy doeg not make it ob-
ligatory on the drug manufacturing
industry to produce essential drugs;
and :

(¢) what steps have been or are
proposed to be taken to produce more
essential and life-saving drugs at a
reasonable cost?

THE MINISTRY OF INDUSTRY
(SHRI J. VENGAL RAO); (a) to ()
In consonance with the Government’s
policy of ensuring Health oy all by
the year 2000 A.D., Government have
ennounced in December, 1986 certaln
“Measureg for Rationalisation, Quality
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Control and Growth of Drugs & Phar-

maceutical Industry” in the Country.

The new measures aim at ensuring,
abundant availability, on a continuous

basis, at reasonakble priceg of essential

life saving an:d prophylactic medicines
of good quality. These measures inter-

alia provide for incentives tp encour-

age production pf essential and life

saving drugs, -

‘ Electrification of villages in West
3 Bengal -

.*19, SHRIMAT] KANAK MUKHER-

JEE: Will the Minister of ENERGY
be pleased to state the tota]l number
of villages electrified and total num-
ber of pumps energised in  West
Bengal during the last three years,
year-wise? .

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRIMATI
SUSHILA ROHATGI). The number
of villages electrified and puimpsets
energised in West Bengal during the
last three years are as under:--

PO

Elcteifi-  Encrgisa.
Year_ cation of tion of
- e villages pumpsets
1984-85 . . 881 7768
198586 . . 1330 8054
1986-87 . . 1350 4842

Therma] power project plamg of
Gujarat Governmeng

_-- _*20. SHRI CHIMANBHAI MEHTA.
Wiil the Minister of ENERGY be
pleasegq to gtate:

(a) whethep it is a fact that a num.
ber of plang for thermal powcr pro-
jects submitted by Gujarat Goverg-
ment to the Central Government have
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not been cleared long; if so,
what are the details thereof and gince
when these are pending; .

since

(b) whether it ig alsp a fact that
the required quantity of coal and gas
for the above projects is not being
supplied; if so, what are the reasons
therefor; ’

() what is the quantity of coal and
gas committed for the thermal power
projects not yet finally cleared: ang

(d)) wheher any other corstraints
including financial, are polding up the
clearance of the projects; if so, what
are the detailg thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRIMATI
SUSHILA ROHATGI). (a) {o (d) In-
formation in respect of proposals sub.’
mitted by the -State authorities for
setting up of therma] power projects
and the preserit status thereof jg con-
tained in the enclosed Statement.
(See below). '

Linkage of coal and gas fOr proposed
projects hag to be related to projec-
tions of theip availability in the rele-
vamt time-frame and relative priority
of projects keeping in view, inter glia,
the power requirements of Region/
State, T T

The proposalg received can be con-
sidered for approval after all neces-
sary inputs, including financial re-
sources, have peen tied up angq requi.
site clearances, such ag from the en-
vironmental angle, have become gvail-
able. N



